TO BE PUBLISHED IN THE GAZETTE OF INDIA EXTRAORDINARY

(PART-I, SECTION-I)

GOVERNMENT OF INDIA

MINISTRY OF COMMERCE AND INDUSTRY

DEPARTMENT OF COMMERCE

DIRECTORATE GENERAL OF FOREIGN TRADE

PUBLIC NOTICE NO.   11 (RE-2008)/2004-2009

NEW DELHI, DATED THE   5th May 2008

In exercise of powers conferred under Paragraph 2.4 of the Foreign Trade Policy 2004-2009, the Director General of Foreign Trade hereby makes the following amendments in Handbook of Procedures, Vol. I (RE2008):

1. In Appendix 37D, the following is added in the Index of Product Categories, after J.

	K
	NEW ADDITIONAL FOCUS PRODUCTS

(see Table 11 below)
	1.4.2008


2. In Appendix 37D, Table 11 is added after Table 10, as under:

	Table 11

K. NEW ADDITIONAL FOCUS PRODUCTS  

Note: Benefits on New Additional Focus Products shall be granted for exports w.e.f 1.4.2008



	Sl.  No.
	FPS Product Code
	ITC (HS)
	Description

	1
	11.1
	5001 
	SILK-WORM COCOONS SUITABLE FOR REELING 

	2
	11.2
	5002 
	RAW SILK (NOT THROWN) 

	3
	11.3
	5003 
	SILK WASTE (INCLD COCOONS NT SUITBLE FOR REELING, YARN WASTE & GARNTE STOCK) 

	4
	11.4
	5004 
	SILK YARNS (OTHER THAN YARN SPUN FROM SILK WASTE) NT PUT UP FOR RETAIL SALE 

	5
	11.5
	5005 
	YARN SPUN FROM SILK WASTE NT PUT UP FR RETAL SLE 

	6
	11.6
	5006 
	SILK YARN & YARN SPUN FROM SILK WASTE PUT UP FOR RETAIL SALE, SILK-WORM GUT 

	7
	11.7
	5007 
	WOVEN FABRICS OF SILK OR SILK WASTE 


This issues in Public interest. 
Sd/- 
(R.S. Gujral)

Director General of Foreign Trade and 

Ex-Officio Additional Secretary to the Government of India

(Issued from F.No.01/94/180/349/AM08/PC-I)
